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lr.V.S.tlsurkar for Review 
PeiUomr(Origjn1 rspondent) 

r.i).V,3ang1 for roview respon-
ciont(Oriqindl dpp1ic:nt) 
Let notice be iued to the 
original applicint under RP 

djournd to 21-121992 
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Notice dt. 
Served on A prnt./ResP. 
oll L 

Original order in O..427,'92. 

2J 	OA NOs.427,428,429,430,431 432 433 - 
i 436,437, 438,439,440,441,442,443,44 ec 	

447, 747, 75o, 751, 777, 775, 776, 813 ax 

Tribunal's order 	 L 

Mr.V.S. Masurkar for thi 
Petitioners (Original Respondents) 
r•Ir.L.v. Gangal for the Review Rest 
(Original Applicants). 

All these Review Petiti 
heard by the same Bench which had 
Original Applications, namely, 1- o 
Aarninjstratjve Member Mr. Friolkar 
placed before the same Bench on 4 

A copy of this order be 
the above mentioned cases. 

sd/- 	 sd/ 
(v.D. Leshmukh) 	 (N., 

Member (J) 


